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controversy at the present moment.
In my own way, I am making an
all-out effort tc see that the problem
is solved. At the moment, I dcnot
want to say more than this. This
will not be in the interest of the
State and also in interest of the
striking  engineers. We are trying
to help Maharashtra in whatever
way we can. I think these are the
points which I wanted to make.

SHRI KRISHNA CHANDRA *®
HALDER : (Durgapur) We can
meet after lunch,

SHRI VIKRAM MAHAJAN :
If three are only 1hree or four
members let us finish i,

MR. DEPUTY-SPEAKER
Ifall ihe hon. Mcmbers are very
short in their speech, we can com-
plete it by 13-15 hours or so.

The rule is, for the Calling Attention
it is only half an hour. You will
not take more time hereafter if
you are allowed to remain hungry.
Therefore, we shall continue. Shri
Zainual  Basher. (Interruptions).

SHRI KRISHNA CHANDRA
HAI;lDER : We may continue after
lunch. '

MR. DEPUT-SPEAKER
All right. The House stands ad-

journed to meet again at 14.05
hrs.

13.05 hrs. .- '

The Lok Sabha adjourned for Lunch
ull  five minutes past Fourteen of the
Clock.
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The Lok Sabha re-assembled after Lunch
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at Seventeen Minutes past Fourteen of
of the Clock.

[MR. DEPUTY-SPEAKER in the Chair.]

CALLING ATTENTION TO
MATTER OF URGENT PUBLIC
IMPORTANCE—contd.

POWER SHORTAGE IN DIFFERENT

PARTS OF THE COUNTRY WITH PARTI~
CULAR REFERENGE TO MAHARASH-
TRA=- conid.

SHRI ZAINUL BASHER
(GHAZIPUR) : We have a very
detailed statement from the hon.
Minister. It appears that he has
a full grip over the problems. My
friend, Mr. Chitta Basu was speaking
very harshly. I was very carefully
listening to his arguments. ....

MR. DEPUTY-SPEAKER :
One recquest to vou. We have to
to take up the Private Member’s
Business at 3 p.m. Therefore, please
be short.

SHRI ZAINUL BASHER :
I shall be as short as possible.

MR. DEPUT-SPEAKER :
Otherwise, T would have allowed
you as much time as I have allowed

to Mr. Chitta Basu.

SHRI ZAINUL BASHER
1 do not know why our friends
from West Bengal sitting there are
so emotional when Mr. Ghani
Khan Choudhary, our hon. Energy
Minister speaks,,,...

-
MR. DEPUTY-SPEAKER
That is parochialism.

SHRI ZAINUL BASHER :
It shews the capacity of efficiency
of the hon Minister.,,.

DR. SUBRAMANIAM
SWAMY (BOMBAY NORTH
EAST) : They are afraid of him
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SHRI ZAINUL BASHER :
Frankly speaking, I had no good
opnion so far as the working of this
Ministry.....

DR. SUBRAMANIAM
SWAMY : What a condempation
itis |

SHRI ZAINUL BASHER
But, Sir, for two years I have been
secing his hard work and his grasp
over the problems and his ability
to solve them. I have begun ad-
miring him, So far as the power
portfolio is councerned, this is one
of the most difficult. portfolois in
our Government and the way he
has handled it, it goes to his credit
and T must congratulate him.

Sir, he has to work under a
certain  handicapped situation. He
has no control over the State Power
Boards. Most of the State Boards
are sick babies. How can we except
the hon. Minister to account for
them ? Shri Chitta Basu, while
speaking (Interruptions)

MR. DEPUTY-SPEAKER :
Anything spoken while sitting will
not be recorded.

SHRI ZAINUL BASHER -
Sir, Shri Chitta Basu while speaking
mentioned that the power sortfall
was of the order of 159%. The hen.
Minister is of the opinion that there
is a shortfall of 109,

But, the power position now in
our country is fluctuating day by
day. ‘The power availability may
be more to-day or more tomorrow
and it may be less tomorrow or it
may be ‘as it is ‘to-day. We
are hving in a very uncertain situ-
ation, There is no two opinion
abouy it. Power is a must for our
progress whether it be agricultural
progress or industrial progress, T
agree with Mr. Basu that if we do
not get control over power, our
Sixth Plan target will not be fuifilled.
It is only by maintaining the pro-
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gress in the power scctor that we
shall be able to achicve the Sixth
Plan target in power. We hawe fixed
targets for power in the agricultural
and industrial and other sectors.
There are no two opinions about is
so far as the importance of power is
concerned. To-day the Minister is
honest enough to admit that there
are certain States which are facing
acute power shortage. I come from
U.P. The hon. Minister has stated
in his statement that U.P. faces a
most acute pbwer shortage in this
country. We are getting power for
two to three hours only daily and
our agriculture is suffering ; our
farmers are suffering. Recently, the
U.P. Government was forced to
disconnect power to the industrial
sector for twenty days almost a
month. That was the sjtuation. The
Energy Minister had to rush to
U.P. specially to Mirzapur where
the Obra thermal power plant
is situated. He has studied the
problems. He has also sent a special
tcam from the Centre to study the
problems, I have not been informed
abeut it. I would like the Minjster

_to kindly tell me what action he

is going to take to solve tle dimmed
power situation in U.P. We find
in the statement that the power
position in U.P. if we believe the
Minister, is such that I do not think
he is going to solve it until the middle
of the Seventh Plan, That these
progress of the"completion of power
projects. We find that it will not
be even possible aftr the 7th Five
Year Plan period. I have read a
newspaper Jeport and I find that
most of the power projects are being
delayed. The Minister also admits
that in his statement, That is
because of the non-availability of
power equipments or because of the
failure of the manufacturers of these
equipments to supply the equipments,
transformers and other things to
the power projects, This is a very
shocking thing to know as I have
said. If we¢ do not maintain the
progress in our power sector, we
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cannot: achieve the planned target
which we have set in the
Sixth  Five Year Plan. But
the Minister is handicapped.
So far as the Central sector is con~
cerned he is maintaining good pro-
gress but so far as the State scctor
is concerned most of the power
houses are in a mess. There is only
40 per cent capacity utilisation of
the installed capacity. ., '

So, Sir, we shall have to think
of this problem in a national per-
spective. Many  potential hydro-
electric projects could not be taken
up because of inter-state disputes
regarding river waters, Further, Sir¢
we find that coal is found only in
certain areas of the counry and
there are transport bottlenecks so far
as transportation of coal is concerned
Then our coal is of inferior quality
with more ash content with the result
that we are transporting ash also
thus resulting in costlier power pro-
duction.

Sir, how can the Minister be
expected to achieve the target when
the States are not coming forward
and are only looking forward to, the
Contre for more and more power
supply from the national grid ? It
is the need of the hour that power
is raken in the national sector even
if we have to amend our Constitu-
tion for this purpose we should do
it, Power has the same importance
as Railways and Communications.
I would like to submit that atleast
the generation part of the power
should be nationalised and distri-
bution part may be retained with
the States and suitable Constitutional
amendments to that effect be brought
forward.

Sir, the Rajadhyaksha Commi-
ttee on Power has made this re-
commeandation and, I think, the
opinion of the State Governments
was ought but I find that State
"Governments are hestitant and are
not com'ng forward to agree with
the recommendations of the Raja-
dhyaksha Committee. The Centra)
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Government has to be bold enough
to  persuade the States that so
far as this vital sector is concerned
the progress of this country is
dependant on this esector and the
Centre cannot set it aside. It has
to fulfil its C nstitutional obliga-
tions. Fven if the Constitution has
to be amended it has to be¥ amended
and the power sector should be taken
under the Union List. Then we
shall be ahle to solve the problems.
Until and unless this is dcne, I
am afraid, even at the end of the
Eighth, Ninth and Tenth Plan
we shall not be able to tide over the
power crisis that we fact in this
country. Sir, I have been 2 member
of the Estimates Committee and last
year we examined the power genera-
tion issuc. We visited certain States
and complaints were received by
us regarding non-availability of
equipment  particularly from the
BHEL. %

Even the equipments  supplied by
BHEL to these power Boards are
notofgood quality. We have received
many  complaints  because the
Power Baord Engineers are not
allowed to check them beforc deli-
very. Such complaints are received
from many States. We found many
cases where there are inter-State
ditputes so far as hydro-clectric
potentialitics are concerned. These
projects are being kept pending for
years and vyears together. Thewe
could be not completed becausc
of disputes between the States.
Hydro-electricity can be produced
very cheaply ; it can be produced
quickly aiso. But we could not uti-
lise all these because of such disputes
because power is under the State
sector.

1 ask the Minister : What action
does he propose to take to bring
the power sector, at least the gen-
eration part of it, under the Central
sector ? Will he come forward with
Bill to amend the Constitution as
is required in this case ?
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Then my second question is this :
The hon. Minister has agreed with
us that the capacity utilisation is not
more than 40%. May I know what
action is being taken by the Minis-
ter for more utilisation of the installed
capacity of the power plants under
the Power Boards ? Sir, these have
become white elephants. UP s
the second biggest employer in the
country next to Railways. In Maha-
rashtra we are facing a crisis. The
subordinate engineers have gone on
strike. In U.P. also we are facing
the same problem. Every year the
same problem is being felt whether
it is in respect of subordinate engi-
neers or junior engineers or the
workers. The result is that indus-
trialisation suffers because of these
causes. These power boards have
come to be white clephants and they
are not able to do anything worth-
while. T would like to ask : What
action do you propose to take for
the massive utilisation of the installed
capacity ? What action is being
waken to have good industrial re-
lations in the power boards ? I
have already stated that U.P. is fac-
ing a serious power crisis. The hon,
Minister admitted that they get
only 2 or 3 hours of power supply.
The Central team went to U.P.
They went to investigate the real
state of affairs and to know what
steps are being taken to help agri-
cultural production. I hope that
after the Central team went therc,
power supply position would become
very efficient. Sull, it is only
given 5 or 6 hours. In eastem
U.P. power supply is given only for
2 or 3 hours. What steps are being
taken by the Government to improve
the power supply position in U.P.?

SHRI A.B.A. GHANI KHAN
CHAUDHURI : I agree that power
position in U.P. is not very bright.
The main loadfactor in U.P. power
stations in the first 6 months of this
year is only 36% as against the all
India average of 44.7%. The Central
Government's task force has been
deputed to UP thermal power
stations to identify areas of dcfi-
ciencies and suggest remedics to
mmprove thermal performance.

MR. DEPUTY-SPEAKER :
Whatactionare ouygoingto take ?
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SHRI A.B.A. GHANI KHAN
CHAUDHURI Not only have
we  deputed task force, we have
also advised the Chief Minister of
UP that if the situation demands,
we can get experts from abroad to
find out the deficiency and to
incrcase  the plant load. The
plant load is an important factor,
H we have to achieve our target,
we have to come to the all-India
average of 1966-67, ie. 55%. If"
we cannot achieve that, I am
afraid, this shortage will persist,
UP has got an installed capacity of
3162 MW. During the 6th Plan
period, we are adding another
1728 MW, if there is no slippage.
If we add up this, it comes to 5340
MW. Even beyond the 6th Plan
period, we apprchend some shortage
and for that we have cleared Un-
apara B Project of 1000 MW and
1 think, during the first year of the
7th Plan, things may become better.
This is for U.P,

It is not that we want to shift the
responsibility. The basicfzct remains
thatthe State Electricity Boards have
to be activised. The composition
of the State Electricity Boards has
to be done on the basis of the recom-
mendations of the Rajadhyaksha
Committee. It was a veryexpert
committee and it made certain recom-
mendations. Unfortunately, we are
getting no response practically from
any Board. No Board is interested
in that. They think that if they
accept these recommenations, pro-
bably they will lose much of the

wers which they enjoy. I agree
with the hon. Member that in the
national interest, we should not
take a stand on a regional basis. We
should see how we can solve this
vexed problem. Here, the question of
parochialism and the question of
any particular State should notstand
in the way. You will be surprised
to hear that even the national grid
line has not been accepted ; the
‘load dispatch’ system that we want
tointroduce hasnot yetbeen accepted.
These are musts if you want to carry
power from one place to another.
Unfortunately, we are not getting
good respons e.These are the basic
fundamentals,
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They think that if they accept
these recommendations, probably
they will lose much of the powers
which they enjoy. I agree with the
hon. Member that inthe nation-
al interest, we should not take a
stand on a regional basis. We should
see how we can solve. this vexed’
problem. Here, the question of
parochialism and the question of
any particular State should not stand
in the way. You will be sur-
prised to hear that even the nation-
al grid line has not been accepted;
the load despatch system that we
want to introduce has not yet been
accepted. These are musts if you
want to carry power from one place
to another. Unfortunately, we are
not getting good response. These are
the basic fundamentals.

‘We are trying to have a conscnsus
among the States for resolvir.g these
problems, One year has passed. I
am pursuing the matter. It is a
disappointment for me, but I can
assure the House that I will pursue
the matter vigorously and will try
to convince the Chief Minusters to
come to our line of thinking, Even
we will suggest to them to have
bilateral understanding. Even if
they want to modity Rajadhyakasha
Committee's recommendations, we
are prepared to accept that, but some
sort ol consensus has to be evolved
to resolve this vexed problem,

o gUn wox fag Tew (wewlsn):
SUTAE WS4, Adi HEed X FET &
fF go dio A arg AFivw & FUT
¥ ®eEr 3 wafss qiEr @i A
fagdl qrat JHwa i 8, ax
YaeqA HFWAAA &1 sH TOF
A g o To H WA AU 77 q2Tfeid
q@aT W@WE § SHY WA qral AT
gt & ag ¥ A Ww go flo w
& WE?

it foww wgw @ Wi OF
ot g !

st g0 wr  fag oW :fa?.ra'er:
T A qq A T FA A E I
go flo # T RN W & gEA
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¥ fagy ¥ ¢ S ¥ gww Aw
TR | TE FT q7AT F AGL FA
@Y H go o madHT F WA I
g WATA WO g | AR REd
#t vefagg of@smr g, s§ N
M F W AIT TR I ANNIR
oY F TE WA g AT W9 F) T
¥ zAowr Fr% awed qd f\ar
g2\ A AT wRar g F & ww
F FAET T F GG AAWH H
AET FH F T § 99 T ‘JﬁtﬁﬁF\‘T
L] %ar’:arr'rmim?

U @rRwE ag g fF 3o flo F
qHA WX EISSOeRS 5 ¢ qfc-
MAAE WYF GG F QY 9L
FF FARC &0 152 FAT F ofz-
Qe § s () #0472
FUT F of@igar § WHAE &
229 AT & ofcqisar § 9w
gf@lsAr 319 FAT AT §, Famge-
qx qfedisar 324 FUT A ¢, afeser
212 FAT FY, wrAw () 643
Ot #1  ofdioar g1 A &
AT Al s@fag DT, ;T

" qfefisr &, grer ®AQ WK I

@ A Ux aw foee § @7 afcd@ismmmi
- IAC WRW FAIFTC WS q0H
seatfad &1 § faas) wmad Fam@a 1
dHigfa fradi g 1 o & v ol@ia-
TId oE g S 1977-78 § WEdMaq
g arr fe oggw & madnT At
ﬂ{ FH FA T A1 ;r@"r a8
TFOA ¥, ATl TAARE TG i AlHT
{97 qed & A9 qrE e

. 9 ®E fFar § SaE g9 4g SRR

= oawd & fF aE g s e
WX o HATAET g FTHF Hi IR
ATy SR 13w F a1 fRAm A/ W
w gf@samsl #1 f@ge 3@ &

-

B oredl IAT NAW TILHFTL F) TAT |
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[t g == fag 7]
JOMA. WA AT FHE) &Y a0
s L wd fagg w@fadi A doa
‘R WA A A FE T W I
TS AIEATER Wi AR & 6 fF
fog ads A € gl O ar
U ¥ fagq HIAAT F FW FIAT
fge + & ag AT WAt g fw
FAFA AT AT § TRL D A
TAEAE  AE Fi fawfat : wr
F B FLIRE

g0 T ag & o % qwr vz
wafgfd i@ 7 & o wrw
A, FE gad A AW I I
2 E AEF W A guw gfe-
AT AR T E O T IS w5
¥ fag o Far $7 W E ? 9w Aww
g A dar wrar & At fafees Al o<
safN  Afer PN =rfeg

Al ¥ F\7 #¥7 A oF fagm
NT § frast Fawfan s ad ame)
HEAW g W HNA IT gERA &
fag #a1 Far gura frw §, 37 gATEi
9y ¥ a5 waer fear o -—ag
§  SrAAT ATRAr g

A gHa areR AW ¥ @
#a aga wmeer am fear g s
yaadm ¥+ Hfew adw Jadwa
F T G wWite gaR i §
Sl wmar ¥, ow dar o 5T R ag
TR FH AW A - Aa-
WA 98 AT AT AF FAF AT |
§ wmfes W @AY oo ae ad
stam AfeT T8 71 3o TW AAW @
w4 @ wifge fr Faasli o $3-
fedl & T #a 51 & W ofarw
§ ET LT T IATET AWAT AT qwAT
R w' g fam § € qar
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a¥ wie ¥ Tvewr famr § W g

frar g @ 3@ W fa5g g0F § 3w

#} ¥ fav g F7 FamT i @

g ! '

TF CFIE F g ATAAT ATRT -
1978 AT 1979 ¥ W gEF-wAwA
gAT 1 gHA  IANLAT AT, I ¥}
qr wiT 5% F3r § ? fEad Aurare
ITwT Wi g 7 1979 ® fagar
I wES a1 AR w0 fesar qra
wew 27

UF qr@ qfeadr Fare & q #
AT A@AT § Fg @ WT IH
il § IT A AT FT {)
® &1 W awdfae S E &
q¢ dgq SITHE FH F) Fifaw F
WT | W IT FT AFT 97 ) g §9-
A-FP FEI AT WE | TOAH; I
H 1977 &% 99 F(AQ, TaARE 9 g
FET AT WUAT QAT G AL WA
agr TER-Alma agr g ¥ fear
9d H IR GAT &, T dadM Fi
FIT A

SHR1 A. B. A. GHANI KHAN
CHAUDHURI : I can assure the
hon. Member that U.P. will have
a share of 850 Mecgawatts from the
Singrauli power station. [t has been
allotted. - Fhere, is no- controversy,
As seon as the super power station
comes into generation, they will get
their sh:re.

st gitan wz Fag Taa : sareTe
AN, 43 us wafales weq fear 2 s
Azd qF 3 ) e § S FRT
®1 weifaw qrax ez &, g9 wAq
4N N7 agr@UTy, a9ATE
A 3qd AFH D @ Yy Faawr W
¥ A Fm R E T 39 guTR
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¥ fag WY #4T Fq I&T W &, AT
M s @ E- ag gz AR
TTg SED A1 JETT T TG TR AT
gt gaw fow ag & 7w go Fio
¥ qrY WgT  FLA—-gg { HAEAT
TR

SHRI A. B. A. GHANT KHAN
CHAUDHURI : About Rzjasthan
i.e. RAPP, Unit No. 1 has been
allotted to that Staic ; and about
No. 2, no decision has been taken.
That is what exactly I was going to
say. And about
(Interrupiions) T can reply tc only one
person.

MR. DEPUTY-SPEAKER
Reply only to Mr. Rawat.

SHRI A. B. A. GHANI KHAN
CHAUDHURI : About Narora,
there will be 470 MWs which will
be distributed according to Central
formula. There is norhing new in
it. With regard to prujects which
are pending betfore us, 1 can assure
you that quite a large number of
projects were given techno-ccénomic
approval. It you want, I can give
more; but that will not solve the
problem, because it requires
mobilization of the resources, It
they don’t get the resources prac-
tically they are not deing justice to
all thse approvals which I have
sent to U.P. Government_—because
they don’t have the tunds. That is
one part of the story.

Giving approval will alone not
swolve the problem. We¢ have to
find out resources ; and in the
mobilization of resources, 1 am
prepared to help U.P. . Government,

DR.SUBRAMANIAM SWAMY :

What about IMF .. ..

MR, DEPUTY-SPEAKER
Dan’t reply to Dr. Swamy .

ae
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. DR.SUBRAMANIAM SWAMY:
Sir, under rule 355, may I ask a
question ? That rule permits me to
ask a question,

MR- DEPUTY.SPEAKER : I
want your cooperatior, Dr. Swamy,

SHRI A. B A. GHANI KHAN
CHAUDHURI : With regard to
West Bengal,.one hon, Member belon-
ging t¢ Forward Blecmade a reference
and said that from 1972 to 1977, not
one unit had been added. I am
afraiditisnot the correct position-

SHRI CHITTA BASU : During
1974-75.

SHRI A. B. A, GHANI KHAN
CHAUDHURI :1 do not know
about 1972. I know that in 1974,
1975 and 1976 we have added two
units—110 MW each at Scntaldih,
The third unit was ready when
your Government came. After the
third unjt, you have added gnly one,
That is your achievement, if I am
allowed to say it. It is no use
cursing me, Why don’t you take up
the matter with your Chief Minister
who is a wvery energctic person
and ask h m to solve this problem ?
We are here to help them, I hawe
myself taken the initiative and gone
to him a number of times and asked
hom what kind of experts he required.
He gave the impression of saying!thz=t
his men werefit to solve the problem:
Then why do yoy curse me? How
does the Centre come inth the
picture? We are prepared to help
you, whenever you ask for any help,
Whenever theyask anything we give.
The: West Bengal Chief Minuster
wanted a Chairmen from the Central
Sector. I have given him. I have
given him some personnel ako. I
can assure you that we will do the
same thing for any State that comes
for help to us.

SHRI SOMNATH CHATTER-
JEE : Please tell us how many
proposals have been scuttled. ¢
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.SHRI A, B. A, GHANL KHAN

CHAUDHURI : I do not like to

enter into iny controversy.
(Interruptions). :

SHRI CHITTA BASU : Just 2
minute,

MR. DPUTY-SPEAKER : He
1:. replying to Mr, Rawat,
(Interruptions),

MR. DEPUTY-SPEAKER
Have you finished ?

SHRI A. B. A. GHANI KHAN
CHAUDHURI : Yes,

MR. DEPUTY-SPEAKER
Now, the next item.

Shri Bhishma Narain Singh.

——

14 51 hrs.
BUSINESS OF THE HOUSE

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND
WORKS AND HOUSING (SHRI
BHISHMA NARAIN SINGH) :
With your permission, Sir, I risc to
announce that Government Business
in this House during the week
commencing jth December, 1981,
will consist of :—

(1) Consideration of any item
of Government Business
carried over from today’s
Order Paper.

(2) Consideration and passing
of ;—

" fa) The Central Silk Board
(Amendment) Bill, 1981,

(b) The Plantation Labour
(Amendment) Bill, 1981,

aspassed by RajyaSabha,

v (c) The Chit Funds Bill,,
1980, as repurted by the
Select Committee,

(d) The Sales Promotion
Employces (Conditions
of Service) Amendment
Bili, 1980, as passed by
Ra_]y'l Sabha.,

(3) Discussion and voting on :—

(a) Supplcrncntary Demands
for Grents (General) for
1981-82.

(b) Deminds for Excess
Grants (General) for
1979-80

(4) Discussion on the Mqtion
given  notice of by
Sarvashri N, K, Shejwalkar
and Phool Chand Virma
for annulment of All-India
Services (Death-Cum-
Retirement Benefits)
Amendment Rules, 1981,
at5p.m.on Wednesday, the
gth Deccmber, 1981,

(5) Further discussion on the
International Situation on
Thursday, the roth Decem-
ber, 1981, after disposal
of questions.

MR. DEPUTY-SPEAKER :
There are about nine hon. Members
whe have given some subjects to be
included in the  Business. Shri
Harikesh B-h=dur.

SHRI HARIKESH BAHADUR
(Gorakhpur) : Two points | would
like to suggest te be included in the
agenda,

MR.DEPUTY-SPEAKER : You
simply read.

SHRI HARTKESH BAHADUR :
First poirt is : The situation in the
entire North-EasternRegion including
Assam is very sensitive and serious.
Governmént is a total failure. ...
(Interruptions).



